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AUGUST 29, 1962 Re: Omission of Item 4780 

rShri Jawaharlal Nehru] 
m:anwhile, the police and others have 
been asked to make ground searches. 
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Shrimati Vimla Devi (Eluru): Mr. 
. Speaker, Sir, will you please transllltc 
. it into English, because I have lIot 
'been able to understand it? 

Mr. Speaker: Two accidents haye 
already taken place, and it would lIot 
be safe to risk another and send our 

. plane there unless the weather dears 
'up and the conditions are more favour. 
.able. 

Shrl Rem Barua: The planes "1'e 
-already there. 

Shri Bameshwar Tantla: This 15 the 
~d accident which has occurred 
·wlthin such. short time. lIay I lmow 

from Order Paper 

whether Government are '.akin,; any 
special precautions or any special ncps 
to prevent the reCurrence of such "c· 
cidents? 

Shrl Jawaharlal Nehru: 'rh,,! Cl"'''' 
tion should be addressed to the Gve· 
ernment of Nepal. It is Nepalese 
territory, and it is their "lan(' which 
is missing. 
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12'11 Ms. 
PAPER LAID ON THE TABLE 

NOTIFICATION UNDER TRIPURA LAND RE· 
IIENVE AND LAND REFoRMS ACT 

The Minister of State in i.he Ministr7 
of Rome Mairs (Shri Datar): I Leg 10 
lay on the Table a copy of Notification 
No. F. 70(37)Rev./59-Vol. II, pub-
lished in Tripura Gazette dated tile 
10th April, 1962, containing the Tripura 
Land Revenue and Land Reforms (Al_ 
lotment of Land) Rules, 1962, under 
section 198 of the Tripura Land Re· 
venue and Land Reforms Act. 1960. 
rplaced in LibTaT1/. See No. LT-383! 
62]. 

11,11, hra. 

RE: OMISSION OF ITEM FROM 
ORDER PAPER 

Shrl S. M. Banerjee (Kanpur): J 
have to make a submission about the 
Order Paper today. In the Order 


